
0 

CE.NTRA:.., ADJJ'JJSTRATIVE TRIBpj 

BFJICH 

Seorid Floor, 
Commerci1 Complex, 
Indirnagar, 
BI4NGALORE... 560 038. 

Dated: 40C11994 
APPLICATIG NO: 	1389 of 1994. 

APPLICANTS 

V/s. 

RESPQ'JDENTS :-

T. 

Sri.T.S.Ftanganna, and two others. 

The Post Master General,Karnataka and 
two others. 

1.. 	Sri.M1Ftaghavendra Achar,Advocate,No.1074 & 1075, 
Fourtt .Cross,Banashankari First Sta.ge,Opposite: 
Raghavendra Nursing HOme Main Cross,Mysore Bank 
Co1ori', Bangalore56O05O. 

2. 	Sri.MlVasudeva Rao,Additional Central Government 
Stand.ng Counsel,High Court Bui1.ding,Bangalore—. 
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of the QrdQr Passed by the f'ontral Administrative 

---xx-- 
1ease find enclosed herewith a Copy of th cfIIDER/ 

STAY ORDER/1NTERIM ORDER/ pasc€d by thi.t 
Triburj 

mntjoned PPIication(s) on 28thSept,1994. 
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Central,mifly!rativO Tribunal 

Bangalore Bench 
aanator 

In the Central Administrative Tribunal 
Bangalore Bench 

Bangal re 
' c• 
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ORDER SHEET (contd) 

Date 
f 	

Office Notes 	 Orders of Tribunal 

PKSVC/TVRMA 

28.9.1994 

ORDER 

Shri M. Vasudeva Rao 

files Memo of appearance 

and reply today. 

Shri M.R. Achar, learned 

counsel for the applicnt 

prays for permission to with-

draw this application. The 

applicant permitted to with-

draw the same. No costs. 


